- FORM G :
INVITATION FOR EXPRESSION OF INTEREST FOR DBG LEASING AND HOUSING

LIMITED OPERATING IN REAL

ESTATE LEASING, AT DELHI

(Under Regulatlon 36A (1).ofthe Insolvency and Bankrupicy Board of India (Insolvency:
-Persons) Regulatlons 2016

‘Resolution Progess for Corporate

| Name -ofthe_.eopporateEde:bto_r_ Lo

| DBG 'Eeas'ing-A'rid Housin-g Limited

_ Place:

NOIDA, U.P.

2. Addfe_sé'efthé registered office” e 88 Gal No. 8, .Tyot1 Colony, Shahdara, New
SRR -.-De¥h1-110032
3. JURL of website '-NA :
4. Detaﬂs of place where majorlty of' ﬁxed assets R
s lare located ‘ i : NO leed Assets
sl e lep was into investment activity and presently
o Installed capaclty.of main products/ services: - strlke 5 ﬂ‘ from ROC
6. Quantlty and value of main products/ services ho 4 & NP .
 “|'sold in fast financial year EE N-.A_, Since company is Strike Off since 2019
* 7. | Number of employees/ workmen _ ; _ "Nil .
8. |Further. detalls mcludmg last avallable | Details can. be - sought through email at:
: financial statements (with schedules) of two i dbglhltd.ibc@gmail.com
- |years, lists .of creditors, televant dates for - | P ‘
- 1subsequent ' events of' the prooess are |
. javailable at: T o ‘
. Details.can "be sought through email at:
9. El:glblhty for resolution apphcants under ; . il
_ section 25(2)(h) of the Code is avallable at:_ dbglhltd.ibe@gmail.com
& 10 Last date for receipt of express1on of'i mterest .3.1.01.20_23 _
i 11 Date of issue of prowsmoal hst of prospectlve .09_02._2023-' o
-+ |fesolution apphcants SR S
17/ | Lastdate forsubm1sswnofobject10nsto R 1 4.02 '2023
‘| provisional list R
13, | Process email id to- submn: EOI dbg]hltd lbc@gmali com
‘wzﬁjmg’-/
- ] Rajeev Ranjan Singh
' . /& Resolution Professiona’ -
FIP-N00707/2018-2019/12418
T AFA valid upto: 06.11.2023
{BBI Reg address Flat No. 14049, 16 Avenue,
. Gaur City-2, Greater Noida Wes*, -
o " Gautam Buddha Nagar, Uttar Pradesh - 201310
o - dbglhltd. 1bo@gma11 com, rajeevranjan6476{@gmail.com
- ‘Date: 15.01.2023 ' : -




